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Sixteenth Loksabha
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Title: Introduction of the Tribal Children and Lactating Women in Jharkhand and
other States (Removal of Hunger, Malnutrition and Prevention of Starvation
Deaths) Bill, 2017.
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HON. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for the removal of
hunger and malnutrition and for the prevention of starvation deaths of
tribal children including adolescent and young girls and pregnant and
lactating women 1n tribal areas of the country particularly in Jharkhand
through a nodal agency at the National and State levels, by formulating
a National Policy for the purpose and for matters connected therewith
and incidental thereto.”

The motion was adopted.
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